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(b) whehter the Rajlway Staft in
Southern Railway ang in particular in
Trichy Divisiogn 'have been taken to
task insisting on following the
rule (to have guard and guard-van)
strietly; . R

(¢) whethey thig breach of the rule
in running the goodg train is the cause
df the recent accident at Vaniyambadi
in "Tamil Nadu;

(d) whether thig rule of having a
guard and guard-van ig proposed to he
strictly followeq by the Indian Rail-
ways; and

(e) if not: the reasong thecefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND (N
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a), (d) and (e) Normally,
treins are not run without Guardg or
brakevans. However, to catey for
operational contilngencies, rules permit
trains to be run without Gaurdsg or
brakevans. Such exemptiong are
given only under special instructions
issued'by the competent authority In
all such cases, adequate precautions
pre taken to ensure safety.

(b) One Guard on Trichy Division
_ha; been taken up for his failure to
comply with gpecial instructions,

- _{c) The Goods train involved in the
accident near Vaniyambadi on 11-2-
1981 “wag provided with a brakeyan,
The Guard, who wag in-the brakevan,
got injureq in (he accident and later
succumbed fo his injuries,

T*IPRI: B3,
Ransacklsl oF Belghitia Raiway
Station
*451. SHRI X. MALLANNA; Will
the Minister of RAILWAYS 'be pleased

"to state: '

(a) whether it is a fact that an
-angry mob ransacked the Belgharia
station, North of Sealfiah, including
ity booking office, goods and — pardel
godowns and the level crosiing lodge
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and get fire 10- thres eleciric cqucies
on the 18th February, 1981; end

(b) if so, the details thereof,

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT- OF- PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) and (b) Yes. One SLR
angd 2 bogies, i.e, passenge; coaches and
not 3 electrical coaches were get on
fire by the mob. Details are as
under :—

On 19-2-1981, 3 armeqd Rakshaks
who were booked to escort goodg train
No, 723 UP and it engipe crew reach-
ed Belgharia Raflway Station in
Sealdah Division of Easterd Railway,
at 07.25 hrs, and reported for duty to
Assistant Station Master, Belgharia.
While these 3 Rakshaks were coming
out of the office of the Assistant Sta-
tion Masfer, Belgharia, some persons
entered into altercation with these
Rakshaks. The miscreants, being in
large number, assaulteq and brick-
bated the Rakshakg and even tried to
snatch away their rifles, resulting in
serioug injurieg to two of the Rak-
shaks. One of the Rakshakg fireq une
round from his rifle in self defence bt
the miscreants continued to chase
them and throw stoneg on them, The
Rakshakg then took shelter in the
Government Railway Police Outpost
which also wag surroundeg by the
mob. The mob set fire to different
parts of the Railway station building
including the officerg of Station Master
Assistant  Station Master, Parcel
Godown, Inward/Outward Parcel,
Goods Office, Booking Office, level cro-
ssing gate goomty and even wént to
the extent of attucking the Rakshgks
in the G.R.P. Outpogt with fire-flarms,
Then the Rakshak fired anohter round
from hig rifle with the result that one
person in the mob was killeq,

The mob get fire to the GRP. Out-
post and also 3 bogies of train No. 383
UP-Lalgola passenger, which wag for-
cibly stopped outside Belgharia Sta-
tion. These 3 bogies were completely



)

guiied, Electric engine wag badly
damaged- and. overheagq. dlectric wire
ot melted,

Police Force which reached the
spot had to burst 12 tounds of tear
Sws shelly to disperse the moh.. But
when the mob did mot -disperse and
continued to be violent the police
opened fire. It hag been reported that
12 rounds were fired by the Police.
In_ thigs process, 10 police _personnel
and public in addition to R, P. .
Staff were injured. It is also reported
that one revolver of Sub-Inspector,
Belgharia Police Station has been
snatched away by the mob,

Government Railway Police Station
Sealdah hag registered a case No, 22
dated 19 2.1981 u/s 147/148{307|379
435(436{427 1PC, 121 IRA ang 3/5
Indian Explosiveg Act, Belgharia
Police Post has also registered »ase
No. 29 dated 19-2-1981 u/s 147%;84
140/363]323]|324|337/338|307]|427|304
6/3 Indian Explosiveg Act, 24/29 Arms
Act. On the complaing of one pradeep
Kumar Moitra, brother of deceased
Amit Kumayr Moitra, G, R, P Sealdah
started another case 24 dated 20-2-
1981 u/s 304/34-IPC against the
R, p. F. Staff anq the same js also
#nder investigation.

Newg Item Captioned ‘Five Days in
Dr. R. M, L. Hospita)

4184, SHRI R. L. BHATIA:
. SHRI S, M, KRISHNA:

Will the Minister of ,HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whethey he has seen the horrow-
g tale of a CGHS beneficiary ‘Five
days in Dr, Lohig Hospital’ resultmg
in the death of his wife appearing in
the Indian Express, New Delhi dated
ﬂ"t January, 1981;

- (b) if SD,
thereto; ang
T

Government

(¢) the steps which Government’
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gave takep or prupose to take to set-

4b

matterg right in the Dr. Ram Manehar
Lohig Hospial in the sapRal?

THE MINISTER OF STATE IN THE
MINISTRY = OF - HEALTH AND
FAMILY ARE (SHRI NIHAR
BANJAN LASKAR): (a) ¥es, the
presg item in the Indian Express, New
Delhi dated 31-1-1981 hag been seen.
However from the report in the matter
it is considereq that adequate treat-
ment was given to the patiea{ and
there was no negligence in the trea.-
ment.

(b) and (c). Wheriever any such
complaint ig received it iy, waguired
into and remedia] measgureg gro taken
wherever necessary.

v osheemel ” -
Staff Strength of Indism' Embakey in
USA

4105 Sl'l'ﬂl DSA tl:m
SAM: Will the
%taie

NAL AFFAIRS b% 9l

(a) the staff strength’ (Disipnation
and Number) jn our Embassy/in the
USA,;

(b) how many of thém are-Indians
angd non.Indm P“"“ Indlmsr
da s Wi, Jrid %1
(c) whelber,aay repregontalion has
been submitteg by the staff members
requesting their grievances-fof ped-

ressal; and , ol ar

(d) if so, the detaild "thiredéf sAd

action taken by Government thege-
on?
T o aW
THE MINISTER OF: EXTHRNAL
AFFAIRS (SHRI P. V. NARASIM-
HA %;AO) ;(;I)gl,t A’ statement s Yt
tached,

(b) There are-104 Indie-busetl offi-
cials; 76 Indians who are not Ind.ia-
based; and 14 ‘foreign nB&fSfals. -

{c) YQD,”SEI_' i £odneo vl e

1415 QK 1 FRr T 5‘?0(!'!16 n

(d) In Sep
“dent, Indian % -r.ﬁm m

loyees Association, Waspingier.





